
Serial 
No. of Date of 
Order 	Order 

Order with Signature 

*t tt 24L& 4 	 L 

iU 

I 
Heard Shri J.Patnaik, learned counsel 

for the petitioner and learned Govt.Advocate 

Shri K.C.Mohanty appearing for the state of 

Orissa. It is submitted by the learned ccunsel 

for the petitioner that the petitioner has in 

the meantime passed away and therefore, he 

does not press this Original Application. In 

view of this O.A. is disposed of as not being 

pressed. 	 4 
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